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(d)  whether our expenses to produce and put them in space are less than

those of other countries?

THE MINISTER OF STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA
SINGH): (a) At present, there are 42 Indian satellites operational in orbit.

(b)  Out of these 42 satellites, 15 satellites are used for communication, 4 for
meteorological observations, 14 for earth observations, 7 for navigation and 2 for space

science purposes.

© During FY 2016-17, the total revenue accrued from communication satellites
through leasing of INSAT/ GSAT transponders is I 746.68 crore. With respect to earth
observation satellites, the annual income from sale of remote sensing satellite data is
% 25.17 crores.

The data and value added services derived from earth observation, meteorological,
communication and navigation satellites are used to support various applications viz.
resource monitoring, weather forecasting, disaster management, location based services,

including societal applications.

(d)  Yes, Sir. The expenses to realize and launching of these satellites are less

than those of other countries.
Schemes for empowerment of girl child and women

625. KUMARI SELJA: Will the Minister of WOMEN AND CHILD DEVELOPMENT
be pleased to state:

(@) the sex ratio in the country, State/UT-wise;

(b) the schemes in operation/proposed to be launched by Government to

empower girl child and women in the country; and

(¢)  the funds allocated/released and utilized by the States for the purpose

during the last two years, scheme-wise, State/UT-wise including Haryana?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (SHRIMATI KRISHNA RAJ): (a) Beti Bachao Beti Padhao Programme
(BBBP) addresses the declining Child Sex Ratio (CSR) and related issues of women
empowerment over a life-cycle continmum. It is a tri-ministerial effort of Ministries of

Women and Child Development, Health and Family Welfare and Human Resource
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Development. A statement containing the Child Sex Ratio(CSR) in the country and fund

released to State/UT-wise are given in the Statement-I and II. (See below)

(b) and (c) Ministry of Women and Child Development is administering the

following schemes for the empowerment of girl child and women in the country as

under:—

@

(i)

(iii)

()

Support to Training and Employment Programme for Women (STEP) Scheme:
The STEP Scheme aims to provide skills to women of age 16 years and
above that give skill and employability to women to become self-employed/
entrepreneu’ Statement containing funds allocated/released to implementing
agencies in State/ut-wise including Haryana is given in the Statement-III
(See below).

National Mission for Empowerment of Women (NMEW): NMEW Scheme
was launched as a Centrally Sponsored Scheme in 2010-11 with a mandate
to strengthen inter-sectoral convergence of programmes, policies and schemes
for women both at the centre and at the State/UT level. The components of
the NMEW Scheme are:—

(a) At the State level, State Resource Centre for Women (SRCW) in 25
States/UTs

(b) Poorna Shakti Kendra (PSK) project is being implemented in a pilot
mode in selected districts (20 selected districts) to demonstrate
convergence and to enhance access and utilisation of schemes/

programmes.

(¢) Village Convergence and Facilitation Service (VCFS). The State/UT-
wise list of fund released under NMEW Scheme is given in the
Statement-IV (See below).

Rashtriya Mahila Kosh: RMK is a registered society established in 1993
under the Ministry of WCD with the objective promote socio-economic
development by providing micro-credit to women for various livelihood

support and income generating activities at concessional terms.

Mahila E-haat: MWCD launched "Mabhila E-haat" as a direct online digital
marketing platform for women entreprencurs/ SHGs/ NGOs in March, 2016,
to meet aspirations and needs of women entrepreneurs as also providing a

marketing platform by leveraging technology.
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Name of the Census 2011 Name of the Census 2011
State/UT State/UT
Haryana 834 Odisha 91
Punjab 846 Goa 942
Jammu and Kashmir 862  Nagaland 943
Delhi 871  Tamil Nadu 943
Chandigarh 880 Jharkhand 948
Rajasthan 888  Karnataka 948
Gujarat 890  West Bengal 956
Uttarakhand 890 Sikkim 957
Maharashtra 894  Tripura 957
Uttar Pradesh 902  Assam 962
Daman and Diu 904  Kerala 962
Himachal Pradesh 909  Puducherry 967
Lakshadweep 911 Andaman and Nicobar Islands 968
Madhya Pradesh 918  Chhattisgarh 969
Dadra and Nagar Haveli 926  Meghalaya 970
Bihar 935  Mizoram 970
Manipur 930 Arunachal Pradesh 972
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Statement-11

State/UT-wise status of fund released during last two years under BBBP Scheme.

( in lakh)
SL. No. State/UT Funds Released
2015-16 2016-17
1 2 3 4

L Andaman and Nicobar Islands 38.55 162525
2. Andhra Pradesh 845 -
3. Arunachal Pradesh 4342 -
4. Assam 845 -
5. Bihar 845 -
6. Chhattisgarh 44.79 -
7. Chandigarh 3250 -
8 Dadra and Nagar Haveli 3855 -
9. Daman and Diu 2095 -
10. Delhi 23127 -
11. Goa 4.79 -
12. Gujarat 31805 -
13. Haryana 43491 126.58
14. Himachal Pradesh 4955 -
15. Jammu and Kashmir 366.54 15.6225
16. Jharkhand 39.83 -
17. Karnataka 4148 -
18. Kerala 4.79 -

19. Madhya Pradesh 109.14 227497
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1 2 3 4
20. Maharashtra 370.88 -
21. Manipur 872 -
22, Meghalaya 4324 16.225
23. Mizoram 4479 -
24. Nagaland 845 24.0475
25. Odisha 26.65 -
26. Puducherry 18.15 -
27. Punjab 385.26 -
28, Rajasthan 35747 36.0887
29. Sikkim 4479 32.505
30. Tamil Nadu 23.04 -
31 Telangana 4479 -
32. Tripura 4479 -
33. Uttar Pradesh 42973 -
34. Uttarakhand 133.50 -

ToTaL 390891 290.0709
Statement-IT1

State/UT-wise fund release during last two years under STEP Scheme

S1. No. State/UT Funds released (X in Lakhs)
2015-16 2016-17
1 2 3 4
L Andhra Pradesh 4245 123.64
2. Arunachal Pradesh 1268 -

3. Assam 524 4395




544 Written Answers to [RAJYA SABHA] Unstarred Questions
1 2 3 4
4. Bihar 80.61 26.12
5. Chhattisgarh 3947 21.67
7. Haryana 26.76 11.38
8 Jammu and Kashmir 17.54 542
9. Jharkhand 29.96 7.80
10. Kerala 2043 -
11. Karnataka 33.04 14436
12. Madhya Pradesh 106.67 172.98
13. Maharashtra 5943 36.30
14. Manipur 101.24 95.17
15. Odisha 5257 1746
16. Punjab 27.94 -
17. Rajasthan 22.09 442
18. Tamil Nadu 37.09 -
19. Uttarakhand 5192 4.88
20. Uttar Pradesh 32877 156.31
21. West Bengal 802 -
22. Delhi 65.23 13.94
Statement-1V
The State/UT-wise list of GIA released during last two years under
NMEW Scheme
(in X Lakh)
SL. No. State/UT 2015-16 2016-17
1 2 3 4
L Andhra Pradesh 50.10 21.04
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1 2 3 4
2. Karnataka 46.69 5526
3. Madhya Pradesh 9124 30242
4. Meghalaya 4025 30.56
5. Mizoram 9730 33.14
6. Nagaland 5730 103.17
7. Tamil Nadu 4937 Nil
8. Odisha 4442 7329
9. Uttarakhand 7001 100.87
10. West Bengal 5336 83.18
11. Telangana 3254 1748
12. Puducherry (UT) 4053 10.16
13. Jammu and Kashmir 5834 Nil
14. Himachal Pradesh 4190 5748
15. Gujarat 9762 16443
16. Punjab 107.58 36.6
17. Tripura 27.12 643
18. Chandigarh (UT) 30.19 165
19. Rajasthan 17548 222.39
20. Sikkim 820 2574
21 Haryana 1004 65.8
22, Assam 3269 9134
23. Bihar 3857 19261
24, Chhattisgarh 17.20 96.21
25. Jharkhand 1320 5260
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1 2 3 4
26. Andaman and Nicobar Islands 820 Nil
27. Arunachal Pradesh 820 Nil
28 Goa 820 Nil
29. Delhi (UT) 41.00 1152
30. Dadra and Nagar Haveli (UT) 820 Nil
3L Daman and Diu (UT) 920 10.52
32. Kerala 820 Nil
33. Lakshadweep (UT) 820 Nil
34. Manipur 820 Nil
35. Maharashtra 95.00 15428
36. Uttar Pradesh 116.00 386.8

Projects undertaken and executed under Nirbhaya Fund

626. SHRIRAJEEV CHANDRASEKHAR: Will the Minister of WOMEN AND
CHILD DEVELOPMENT be pleased to state:

(a)  the details of projects undertaken and executed under the Nirbhaya Fund
up to June, 2017 and the quantum of funds utilized;

(b)  whether Government has conducted any review of the projects executed
under this fund to ensure that the support measures for women's safety and empowerment
reach the intended beneficiaries and is properly utilized,

© if not, the reasons therefor; and

(d)  whether Government would explain where it plans to spend the remaining
funds?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (SHRIMATI KRISHNA RAJ): (a) to (¢) Ministry of Finance, Government
of India has set up a dedicated fund called Nirbhaya Fund in 2013, for implementation
of initiatives aimed at enhancing the safety and security for women in the country. As



